o TR B WS

&Yl MY RGN B )’.‘ f
(b) if not, whether Mnmm pro-
pose to consider this propoul in the inte-
rest of the people of that arca ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHAU-
DHURY) : (a) No, Sir

Yo

(b) There is no roem on 87/88 Tata-
Patna Express to haul an additional coach
on a regular basis.

Relaxations for Unemnloyed Gr-k.
Partoership for holding Bookstalls

2707. SHRI R.N. RAKESH :
PROF. AJIT KUMAR
MEHTA :
SHRI KAMLA MISHRA
MADHUKAR :

.Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Government have
received suggestions from many Members
of  Parliament about relaxations to be
given 1o parinership of unemployed gradu-
ates for holding upto 5 bookstalls per
partner as is done in the case of an indi-
vidual unemployed graduate;

(M) - ifso, the difficulty in permitting
five holdings to each partner;

(c) whether the Railway Board have
adopted policy to discourage those usfem-
ployed graduates who are forming a part-
nership by equiting a partre ship firm
with’ ‘an individual unemployed graduate
in holdua booksulh; ; ¢

(d) whether a md B’ ‘part-
ners/members of A.H. Wheeler & Co.
Pvt. Lud. are continuously holding 374
bookstalls and unlimited counter tables/
trollies on every important station/plat-
floray for'a century and the Railway Board
lu.s not fixed any ceiling limi'; and

(¢) if so, the reasons thereof ?
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THE MINISTER OF RAILWAYS
(SHRI A.B A. GHANI KHAN CHAU.
DHURY): (a) and (b) Yes, Sir. The
matter is under examinition.

) No, Sir.

(d)and (¢) Myss. A.H. Whesler &
Co. Pvt. Lt41 and two other major book-
stall contractors ;. M/s. Higgin Bothams
and M/s Gulab Singh & Sons have been
holding bookstall contracts since long
before introduction of the scheme for al-
lotment of bookstalls to unemployed
graduates and their organisations. How-
ever, further allotments of bookstalls at
additional stations to them have been
stopoed since 1964  Even on new plat-
forms, waiting halls, etc. constructed on
or after 1.1.1976 at the stations where
these contractors are holding contracts,
bookstalls are being allotted to unem-
ployed graduates, their organisations, etc.,
as per extant policy of the Government.
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